
PAALGUNA S, 1891. (SAKA) 

ali" the Soviet Union reserving to it«lf the 
right to seek repayment in Sterling contrary 
to the general impression that the Soviet 
credit to India for the construction of the 
Bokaro Steel Plant is repayable onl~ in 
Rupee; and 

(b) if so, the reaction of Government 
In this regard 7 

THE MINISTER OF STATE IN THE 
MINISTRY OF STEEL AND HEAVY 
ENGINEERING (SARI K, C. rANT) : 
(a) Yes, Sir. 

(b) In accordance with Article (9) of 
the Indo·Soviet Agreement dated the 25th 
January, 1965, for the constl uclion of 
Bokaro Steel Plant, repayments of the ered;t 
and payment of interest accru,d thoreon 
sball be effected in Indian rupees, and the 
amount credited may be used by the So\'iet 
organisations for purcbasing goods :n India 
in accordance with tbe Indo-Sm'iet Trade 
Agreement in force and/or rna) be freely 
converted into pounds sterling. No repa)· 
ment has been made in converted rounds 
sterling. These terms are not different 
from the repayment terms app:icable to 
other credits granted by the U. S. S R. for 
tbe construction of various projects in India, 

Incre .. e In price of Paper by raper 
Industry 

*42. SURI JYOTJRMOY BASU: Will 
the Minister of INDUSTRIAL DEVELOP-
MENT, INTERNAL TRADE AND COM-
PANY AFFAIRS be pleased to state : 

(8) whether, while addressing the memo 
bera of tbe Federation of Andhra Pradesh 
Chambers of Commerce and Industries at a 
meeting held in H)derabad on the 8th 
January, 1970, he warned the consumer 
\IOOd. industries that Government will not 
remain an idle spectator if they mi sbehave 
and indulge in manipulation; 

(b) if so, the facts of misbebaviour and 
manipUlation that have come to the notice 
of Govemment; 

(c) how many times since the decontrol 
of paper industry, the entrepreneurs in the 
industry increased prices of paper and the 
ratel of increale each time; and 

(d) tbe steps, if anY,taken by o ern~ 

ment against entreprentllrs of paper indiisfr1 
for enhanching the prices of paper 7 

THE MINISTER OF INDUSTAIAL 
DEVELOPMENT, INTERNAL tRADE 
AND COMPANY AFFAIRS (SHRI F. A, 
AHMED): (al Yes, Sir. 

(b) The observation as to GovernmeJlt'. 
reaction was more, in the, nature of a pne-, 
ral warning that with regard to any parti-
cular instances of misbehaviour and mani-
pulation. 

(c) The paper indnltry increased the 
prices by Rs. 250/-per tonne first and then 
a second time the prices were increased by 
Rs. 95/. to ISO/-per tonne, dependib'g on 
the @rammage of paper. 

(d) Government have informed the Joint 
Committee of the paper Industry that there 
should be po ,furtber inctease in the pa~ 
prices without prior consultation with 
Government. 
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